Sixteenth Loksabha
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Title: Introduction of the Armed Forces Law (Amendment) Bill, 2018
(Amendment of section 45 etc.).
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HON. DEPUTY SPEAKER: The question is:

“That leave be granted to introduce a Bill further to amend the
Army Act, 1950, the Navy Act, 1957 and the Air Force Act,
1950 with a view to give equal rights and opportunities to
members of the Lesbian, Gay, Bisexual and Transgender
community to dedicate their lives for the nation and serve in
the Armed Forces.”

The motion was adopted.
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